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 anything.  You  shall  have  to  talk  like  this.
 Now,  kam  not  going  to  tolerate  this  kind  of
 thing  from  you.  You  have  been  in  the  disci-
 plined  force  and  you  know  how  to  maintain
 discipline.  This  is  too  much.  When  the  Rail-
 way  Budgetis  there,  you  are  not  expectedto
 speak.  When  the  Fertilizers  Committee  is
 there,  you  are  not  expected  to  raise  the
 issues  like  that.

 SHRI  SUDHIR  SAWANT:  Sir,  it  is  an
 important  issue.

 MR.  SPEAKER:  ।  may  be  important  for
 you,  it  is  not  important  for  the  entire  House
 and  the  Parliament.

 SHRI  SUDHIR  SAWANT:  It  is
 तकलेਂ tant  for  the  entire  country.

 MR.  SPEAKER:  Okay,  you  come  out
 quickly  and  finish  it.

 SHRI  SUDHIR  SAWANT:  This  is  the
 question  of  Konkan  Railway.  last  time,  on
 the  20th  December,  |  had  raised  tbe  same
 issue  for  the  release  of  fund.

 Icongratulate the  Government  because
 bonds  have  been  relased.  But,  still,  one  of
 the  problems  is  that  the  due  to  want  of
 finance,  the  work  is  going  to  stop  onthe  15th
 of  this  month,  because  only  Rs.  50  crores
 have  been  earmarked  in  this  Budget.

 Now  the  question  is  that  the  bonds  have
 been  released  but  they  have  not  been  ac-
 cepted.  |  will  request  the  Prime  Minister  and
 the  Finance  Minister to  personally  intervene
 So  that  financial  institutions  are  directed  to
 buy  these  bonds  so  that  money  is  available
 for  this  project  and  the  work  is  not  stopped.
 Thank  you.

 SHRIMATI  BASAVA  RAJESWARI
 (Bellary):  Rose.

 MR.  SPEAKER:  You  are  also  raising
 the  same  issue.  We  have  appointed  a  Com-

 .  Mittee  to  look  into  the  fertiliser  issue;  and
 you  are  raising  the  same  issue.  Now,  if  you
 are  going  to  discuss  the  Budget,  if  you  have
 appointed  a  Committee,  ॥  you  want  to
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 discuss  the  same  thing,  now,  how  can  we
 work  in  the  House?  You  please  help  your
 own  Government,  your  own  people.  Now
 the  time  can  be  taken  for  something  else.

 1  would  not  have  liked  him  to  say  so
 many  things.  But,  please,  understand  that
 there  is  a  Committee  appointed  for  that
 purpose.

 SHRIMATI  BASAVA  RAJESWARI:  x
 Committee  has  been  appointed.

 MR.  SPEAKER:  So,  again,  you  would
 like  to  raise  it  in  the  House.

 SHRIMAT!  BASAVA  RAJESWARI:
 Because  it  is  a  matter  for  urgency  where  the
 money  has  not  come  from  the  Government.

 MR.  SPEAKER:  Notlike  this.  You  talk  to
 the  Minister.

 212.36  hrs
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 Annual  Report  and  Review  on  the  work-
 ing  of  the  Electronics  Corporation  of
 India  Ltd.,  Hyderabad  for  the  yeur  1990-

 91  etc

 {English}

 THE  MINISTER  OF  STATE  थ  THE
 MINISTRY  OF  PERSONNEL,  PUBLIC
 GRIEVANCES AND  PENSIONS  (SHRIMATI
 MARGARET  ALVA):  (a)  Sir,  |  beg  to  lay  on
 the  Table;-

 (1)  A  copy  each  of  the  following  pa-
 pers  (Hindi  and  English  versions)
 under  sub  section  (1)  of  section
 619A  of  the  Companies  Act.  1956:-

 (a)  i)  AStatementregarding Review
 by  the  Government  on  the
 working  of  the  Electronics
 Corporation  of  india  Limited,
 Hyderabad  for  the  year  1990-
 91:
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 (ii)  Annual  Report  ofthe  Eicctronic

 (b)  (i)

 (ii)

 (2)  Twostatements  (Hindi  and  English

 Corporation  of  India  Limited,
 Hyderabad,  forthe  year  1990-
 91  along  with  Auditcd  Ac-
 counts  and  comments  of  the
 Comptroller and  Audited  Gen-
 eral  thereon[Placed  in  library
 See  No.  LT1409/92]

 Review  by  the  Government
 on  the  working  of  the  Bharat
 Immunological  and  Biological
 Corporation  Limited,
 Bulandshiar  for  the  1990-91.

 Annual  Report  of  the  Bharat
 Immunologicals  and
 Biologicals  Corporation  Lim-
 ited.  Bulandshahr  forthe  year
 1990-91  along  with  Audited
 Accounts  and  comments  of
 the  Comptroller  and  Auditor
 General  thereon.

 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  (1)  above  [Placed  in  Library  See
 No.  LT14]0/92]

 (3)  (i)

 (ii)

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  NationalFacility  for  Ani-
 mal  Tissue  and  Cell  Culture,
 Pune,  for  the  year  1990-91
 alongwith  Audited  Accounts.

 A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Govemmentcn  the  working  of
 the  National  Facility  for  Ani-
 mal  Tissue  and  Cell  Cullture,
 Pune,  for  the  year  1990-91.

 (4)  AStatment  (Hindi and  English  ver-
 sions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at
 93)  above.  laced  in  Library.  See
 No.  LT-1411/92)

 (5)  (0.  Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  National  Institute  of  im-
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 munology.  New  Delhi,  for  the
 year  1990-91  along  with  Au-
 dited  accounts.

 A  copy  of  the  Review  (Hindi
 and  English  versions  )  by  the
 Govemment onthe  working  of
 the  National  Institute  of  lmmu-
 nology, New  Delhi,  forthe  year
 1990-91.

 (6)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  (5)  above.  [Placed  in  Library.
 See  No.  LT-1412/92]

 (7)  (i)

 (ii)

 (iii)

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Mehta  Research  Insti-
 tute  of  Mathematics and  Math-
 ematical  Physics.  Allahabad,
 for  the  year  1990-91.

 A  statement  (Hindi  and  En-
 glish  versions)  regarding  re-
 view  by  the  government  on
 the  working  of  the  Mehta  Re-
 search  institute  of  Mathemat-
 ics  and  mathematical  Phys-
 ics.  Allahabad  for  the  year
 1990-91.

 Acopy  ofthe  Annual  Accounts
 (Hindi  and  English  versions)
 cf  the  Mehta  Researcl  insti-
 tute  of  Mathematics  and  Math-
 ematical  Physics.  Allahabad,
 forthe  year  1990-91  together
 with  Audit  Report  thereon.

 (8)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  (7)  above.  [Placed  feLibrary
 See.  No.  LT-1413/92]

 (9)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Tata  Memorial  Centre.
 Bombay, for  the  year  1990-91
 along  with  Audited  Accounts.
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 ्)
 A  statement  (Hindi  and  En-

 -  versions)  regarding  Re-
 view  by  the  Government  on
 the  working  of  the  Tata  Me-
 morial  Centre.  Bombay,  for
 the  year  1990-91.

 (10) -  statement  (Hindi  and  English
 versians)  showing  reasons  for
 delay  1*  laying  the  papers  men-
 tioned  at  (9)  above.[Placed  to
 Library  See  No.  LT-  1414/92]

 (11)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Tata  Institiute  of  Funda-
 mental  Reserch,  Bombay,  for
 the  year  1990-91  along  with
 Audited  accounts.

 (ii)  A  statement  (Hindi  and  En-
 glish  versions)  regarding  Re-
 view  by  the  Government  on
 the  working  of  the  Tata  Insti-
 tute  of  Fundamental  Re-
 search.  Bombay,  for  the  year
 1990-91.

 (12) -  Statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  (11)  above.[Placed  in  Library.
 See  No.  LT-1415/92]

 (13)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Institute  of  Mathemati-
 cal  Sciences.  Madras,  for  the
 year  1990-91together  with
 Accounts.

 (ii)  A  statement  (Hindi  aad  En-
 glish  versions)  regarding  Re-
 view  by  the  Government  on
 the  working  of  the  Institute  of
 Mathematical  Sciences.  Ma-
 Gras,  for  the  year  1990-91.

 (14) -  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  rs  mentioned
 at  (13)  above.[Placed  in  Library
 Sae  No.  LT—1416/92]
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 (15)  A  copy  of  the  Union  Public  Service
 commission  (Exemption  from  Con-
 sultation)  Amendment  Regulations,
 1991  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 666  in  Gazette  of  India  dated  the
 30th  November,  1991  under  article
 320(57  of  the  Constitution.  {Placed
 in  Library.  See  No.  LT-1417/92}

 (16)  A  copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  ver-
 sions)  under  sub-section  (2)  of
 section  3  of  the  All  india  Services
 Act,  1951:-

 (i)  The  Indian  Administrative Ser-
 vice  (Appointment  by  Com-
 petitive  Examiniation)  Amend-
 ment  Regulations,  1991  pub-
 lished  in  Notification  No.
 G.S.R.  759(E)  in  Gazette  of
 India  dated  the  28th  Decem-
 ber,  1991.

 (ii)  The  Indian  Police  service  (Ap- *  pointment  by  Competitive  Ex-
 amination)  Amendment  Regu-
 lations,  1991  published  in  No-
 tification  No.G.S.R.  760  (E)  in
 Gazette  of  India  dated  the  28th
 December.  1991.0  .[Pleased  in
 Library  See  No.  LT-1418/92)

 (17)A  copy  of  the  Memorandum  of
 Understanding  1991-92  between
 Nuclear  Power  Corporation  of  In-
 dia  Limited  and  the  Department  of
 Atomic  Energy  (Hindi  and  English
 versions)  [Placed  in  Library.  See
 No.  LT-1419/92]

 Annual  Report  and  Review  of  the  central
 Machini  Tool  Institute,  Bangalore

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (PROF.  P.J.
 KURIEN):Sir,  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A-copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Central  Machine  Too!
 institute,  Bangalore  for  the


